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sewage from drain" appearing in The Times of India dated 06.04.2024 
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BEFORE THE HON'BLENATIONAL GREEN TRIBUNAL, 

PIUNCIPAL BENCH, NEW DELHI 


Original Application No. 539/2024 


IN THE MATTER OF: 

News item titled "On revamp priority list Satpula Lake being filled up with 

raw sewage from drain" appearing in The Times of India dated 06.04.2024 

A FRESH STATUS REPORT ON BEHALF OF DELHI 

DEVELOPMENT AUTHORITY IN COMPLIANCE TO THE ORDER 


DATED 16.12.2024. 


IT IS MaST RESPECTFULLY SHOWETH: 


1. _That the above noted matter was last listed on 16.12.2024 and on that day 

th~ Hon'ble Bench directed DDA to file a fresh Status Report with regard to 
. 	 . 

". 

the cOncfemed lake. 

2. 	That the present status report is in continuation to the previous Status Report 

. dated 28.09.2024. 

";,(;. r;.:..~, ':(,~;r'";) > •• : 

";3?i.~i~is~lY~,~·~Gxyg(m (DO) Levels & Fish Viability 
•• , 1\ ;,:,'~ ~." ­

• 	 tlie'DPCC:r~port dated i3.12.2024 stating zero DO levels is incorrect. 

The survival and growth of carp fingerlings introduced in May 2024 and 

now reaching 15 inches in lengtb--demonstrate that DO levels are 

sufficient. No fish deaths have been reported, confirming that the lake 
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supports aquatic life. It is therefore, requested, that a re-examination of 

DPCC's repmi dated 1-3.12.2024 should be done. 

4. Current Status of the Lake (March 2025) 

• Inspection was carried on 27.02.2025 and water samples were collected. 

The water samples re_~ult dated 27.02.2025 is annexed as ANNEXURE-I. 

• Furthermore, the images taken on 02.05.2024, 03.12.2024, 06.03.2025 and 

28.03.2025 are annexed as ANNEXURE -2. -

• The latest iInages along with water sample results, confirmed that the lake 

remains in a healthy state. 

5. Conclusion: 

• The lake is in -good condition, with no sewage contamination, iInproved 

post-monsoon water quality, and adequate oxygen levels for aquatic, life. 

The monitoring continues to ensure sustained ecological gro-vvth. 

6. That the present status report may be taken on record. 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 


Original Application No. 539/2024 

IN THE MATTER OF: 


News item titled "On revamp priority lis 
 Satpula Lake being filled up with 
raw sewage from drain" appearing in Th, Times ofIndia dated 06.04.2024 

AFFIDAVIT 
, I 

I, 'i1V'l1l p~~..kllllklf S/o. 9QmJ~...~.,aged about .k:/.'h.. years 

working as an Executive EngineerIHC~-III at Delhi Development Authority, 

Vikas Sadan, INA, New Delhi .,do hereby solemnly affirm and state as under: 

1. That I am the RespondentlDDA in the above noted case and well conversant 

with the facts and circumstances of the Present case and as such I am fully 

competent to swear and affirm the present affidavit. 

2. That I have read the accompanymg Status Report on behalf of 

Resp0ndentlDDA, which has been drafted under my instructions and have 

understood the contents thereof. o.1h •• ~ 
o li~LLY!'~~l,yeEngineer 
~ ~tj~.A.
s ~, ts Comp\e)(

';i! S· . Fort spor J gfERIFICATION: . 09 APR 2025 \[lNevv De\ni~110049 
8& £~'Verified at New Delhi on this W~().~day of .o3~April 2025 that the 
~1) .....-. . ' 

~.[Contents of theabove affidavit are true to the best of my knowledge and that 

~~ ~:; nothing material has been concealed therefrom. 
&::::JEE i'.: /'-/,;..~\uNIn I ....,.;::; e)
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4/9/25. 5:04 PM M BAssociatesMail-ADVANCE SERVICE OF FRESH STATUS REPORT ON BEHALF OF DDA-IN SATPULALAKE CASE, 0 ... 

'3 
Mansi 8ajaj <mansi.bajaj@mblegalassociates.com> 

ADVANCE SERVICE OF FRESH STATUS REPORT ON BEHALF 
OF DDA IN SATPULALAKE CASE ,OAl539/2024BEFORE 
.HON'BLE NGT 
1 message 

.--_._--­
Wed, Apr 9,2025 at 5:04.

Mansi 8ajaj <mahsi.bajaj@mblegalassociates.com> 
PM 

To:. msdpcc@nic.in, dcsouth@nic.in 

Dear Sir/Ma'am, 
PFA below the fresh Status Report filed.on behalf DDA as per the direction of Hon'ble Bench 

. vide Order dated 16.12.2024' in the above noted matter. Kindly treat this mail as an advance 
service on behalf of DDA 
Mansi Bajaj,Adv. 

LL.B., "LL.M., PGDM, PGDMLE, PGDIPR, Mediator 

MB Associates 

N-14B, FF, Jangpura Extension, 

New Delhi-110014 

www.mblegalassociates.com 

Ph: 011-45704488 


. M: 9818000003 

Fresh Status Report Satpula Lake.pdf 
770K 
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